IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

OA.485/99

Between

G. Dayanand Reddy
and

1.Admn, Officer
Nuclear Fuel Cemplex
Dept. of Atemic Energy

ECTIL Pest
Hyderabad

2. District Empleyment Officer
Ranga Reddy District Zmp. Exchange
Srinagsr Coleny, Hyderabad

Ceunsel fer the applicant
Ceunsel for Respendent-l

Ceunsel for Respendent-2

CORAM

HON. MR. R. RANGARAJAN, MEMBER (ADMN.)

&t,30-3-1999

Applicant

ReSpendénts

M,V. Krishna Mehan
Advecate

P. Phalguna Rae
CGsC

P. Naveen Rae
SC feor AP State avt.

HON. MR, B.S. JAI PARAMESHWAR, MEMBER (JUDL.)

bad



OA. 485/99 dt,30-3-99

Order

Oral erder (per Hon. Mr., R. Rangarajan, Member (Admn)

Heard Mr. M.V, Krishna Mehan fer the applicant and
M8, Aruna fer Mr. P. Phalguna Rae for Respendent-l and Mr,
Phaniraj fer Mr, P, Naveen Rae fer Respendent-2,
1, The applicant is an aspirant fer the pest ef Helper/A/
Cesmetics which is unde?mghe ;rntrol of Respendent-1, It is
stated that Respendent-1/8ent|requisitien vide No.NFC/PAR-1/
03/26 dated 10~3-1999 te Respendent-2 fer spensoring
candidates, Tt is stated that name of the abplicant is net
spensered,
2. Thia OA is filed fer considering his case for the above
stated pest even theugh his name is net spensered by the
Empleyment Exchange fer the interview/test, in view of the
judgement ef the Apex Court reperted in 1996(6) SCALE 676
(Excise Superintendent, Malkspatnam, Krishna District, Ap
vs, KBN Visweswara Rae and others),
3. The case of the applicaht sheuld alse be censidered fer
the abeve pest even if his name is net spensered by the

Empleyment Exchange previded he fulfils the conditjiens required

foer the consideratien agalnst that pest and he submits his’

applicatien atleast ene week earlier te the starting ef
selectien precesseither written/viva-vece or both,

4, The OA 1s dispesed of at the admission stage itself,

(R. Rangarajan)
Member {(Admn,) -~ l

(%iizfifgjzf"’ﬁated 3 30, March]l999
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